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Applicant by Shrj (IRA. 

Admit. 

Notjcs to respondents. 

Call on 6.7.1988. 

In the' Central Administrative 
Tribunal Bangalore Bench, 

Bangalore 

21 

Applicant 

Advocate for Applicant 

ORDER SHEET 

Application No.... 	.. of ise) 
Respondent 

Au. /J1 •d1 

Advocate for R spondent 

  

Date 	 Office Notes 	' 	I 	Orders of Tribunal 

cL 
L 

yçjIl(A) 
1.6.88. 



Cti 

Date 
	

Office Notes 
	 Orders of Tribur)aI 

;Q 	 ;- 

20.9 .1988 

KSPVCJLHMRII 

Applicant by Shri N.R.Achar. 

Respondénts by Shri 115, He prays 

for six weeks2  time to file reply. 

Prayer granted 	Call on 18.8.88. 

- VC 	 .11(A) 

iSPicJPsr1 	- I  

Applicant by Shri M.R.Achar. 

Respondents by Shri f'lVRaofor Shri 

11S 	Hr p y prys for 4 weeks time 

to file reply. Prayer granted. 

Call on 20.9.188. 

JPSI'] 

Applicant by Shri 11.R.Achar. 

Respondents by Shri M. He prays 

for four weeks time to file reply. 

Prayer granted, Call on 21.10.88. 

_VC 	 M(A)AI 

VCJLHAR( AM) 	. 
21-10.-1988 

Applicat by Sr M.R.Achar. 

Respondents by Si M.Sreeranga-. 

iah. He prys forAima 4 weeks 
time. PraYbr granted. 

Call ,on 22-11-1988, in cases 
not ready fr hearing. 
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22.11, KS!!/LHAR 

Applicant by Shri M.R,Achax. 

Reaporidents by Shri rns. Reply filed. 

Copy furni.hed. Poet for hearing on 

15.12 .l88. 
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